FORM G

INVITATION FOREXPRESSION OF INTEREST FOR

AQUARIUS H20 DYNAMICS PRIVATE LIMITED OPERATING IN
MACHINERY AND EQUIPMENT INDUSTRY

AT

803-A/3 - Nr. Patel Air Temp Ind Village: Ranakpur, Taluka: Kalol,
Gandhinagar, Gujarat, India, 382721

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board
of India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

Sr. Relevant Particulars
No.
1. | Name of the corporate debtor along with | Aquarius H20 Dynamics Private
PAN & CIN/ LLP No. Limited
PAN: AARCA0161G
CIN: U41000GJ2018PTC102816
2. | Address of the registered office 803-A/3 - Nr. Patel Air Temp Ind
Village: Ranakpur, Taluka: Kalol,
Gandhinagar, Gujarat, India, 382721
3. | URL of website https://www.aquariush2odynamics.in/
4. | Details of place where majority of fixed | Pali and Bhilwara, Rajasthan
assets are located
5. | Installed capacity of main products/ | Not Applicable
services
6. | Quantity and value of main products/ | Rs. 27,79,46,760 in FY 2023-24 and Rs.
services sold in last financial year 15,19,07,412.40 upto 31.12.2024
7. | Number of employees/ workmen 2
8. | Further details including last available Last audited financial Statement
financial statements (with schedules) of | available for F.Y 2022-2023.
two years, lists of creditors are available
at URL: Information can be sought by Email to:
ip.aquarius2018@gmail.com
9. | Eligibility for resolution applicants The detailed Expression of Interest can
under section 25(2)(h) of the Code is be obtained by sending request on
available at URL: ip.aquarius2018@gmail.com
10.| Last date for receipt of expression of | 19.02.2025
interest
11.| Date of issue of provisional list of | 22.02.2025
prospective resolution applicants
12.| Last date for submission of objections to | 27.02.2025
provisional list
13.| Date of issue of final list of prospective | 28.02.2025
resolution applicants
14.| Date of issue of information | 01.03.2025
memorandum, evaluation matrix and




request for resolution plans to
prospective resolution applicants

15.| Last date for submission of resolution | 01.04.2025
plans

16.| Process email id to submit Expression of | ip.aquarius2018@gmail.com
Interest

ssNote: All the above details are on the basis of the information are provided to us
by the suspended Board of Directors.

Date: 04.02.2025
Place: Ahmedabad
Sd/-
Mr. Dhaval Jitendrakumar Mistry
Resolution Professional
Reg. No.: IBBI/IPA-001/IP-P-01853/2019-2020/12849
AFAValid till: 31.12.2025
Reg Add: 9B, Vardan Tower, Nr. Vimal House,
Lakhudi Circle, Navrangpura,
Ahmadabad, Gujarat-380014



mailto:ip.aquarius2018@gmail.com
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NMDC Limited
(A Govt. of India Enterprise)
‘Khanji Bhavan’, 10-3-311/A, Castle Hills, Masab Tank,
Hyderabad-500028. CIN : L13100TG1958G0I001674

CONTRACTS DEPARTMENT
Tender Enquiry No: HO(Contracts)/CG/Hospital /2025
NMDC Limited, a “NAVARATNA” Public Sector Company under Ministry
of steel, Govt. of India, on behalf of Directorate of Medical Education,
Govt of Chhattisgarh invites online bids from experienced bidders for
“Operation and Maintenance of 240 Bed Super Specialty Hospital,
Dimrapal, Jagdalpur on License basis”
The detailed RFP and Bid document can be viewed and / or downloaded from:

Dated: 04.02.2025

RELEVANT PARTICULARS

7 Name of e corparate deblor afong wilh
PAN & CIN/LLP No.

"Aquarius F20 Dynarmics Private Limiied
PAN: AARCAO161G
CIN: U41000GJ2018PTC102616

‘Adress of the regitered afice

URL of website

803-A3 - Nr_ Patel Ar Temp Ind Village:
Ranakpur, Taluka: Kalol, Gandhinagar,
Guarat, India, 382721

Delals of piace where majorl of fired
assets are ocate

Pali and Bhilwara, Rajasthan

Inslalled capacity of main

Not Applcable

Quantity and value of main products’
services sald In last financial year

Rs. 27,79,46,7601n FY 202324 and

Number of employees! workmen

Rs. 15,19.07,412.40 upto 31.12.2024
2

Further detalls ncluding st avalble
fnancialstatements (with schelues) of two
years, lists ofcreditors are available ot URL

Last audid financial Stalement avalable
Listof Crediors:htps:libbigov.n‘enclaims/
for F.Y 2022-2023,

Information can be sought by Email o,
ipaquarius2018@gmail com

evaluation mairix and request for resolutio|
plans to prospective resolution applcants

9 | ENGTy T resclulon appicans under | The detalled Expression of erest can
secton 25(2)(h) of the Code s available at | be obtained by sending request on
URL: ipaguarius?

0] Las! date for reoept of expression of mleresi] 19.02.2025

1] Date of issue of provisional list of 22.02.2025
prospecive resolution applicants

72 Last date for subrission of objecons 0| 27.02.2025
provisional st

73] Date of issue of inal st of prospective | 2802.2025
resolution applicants

14] Date of issue of information memorandum, | 01.03.2025

5] Last dafe for submission of resolufion plans|

01.04.2025

16| Process email i to subit Expression of
Interest

ip.aquariusZ0TB@gmalcom

Note: Allthe above detall are an the basis of
suspended Board of Directors.

Date: 04.02.2025
Place: Ahmedabadl

Rest sional
Reg. No.: [BBI/IPA-001/P- P orBs320n0: 2020/12340
AFAValid f

Reg
Lakhudi Circle, Navrangpira, Ahmadabad. Gujerat-380014]

‘e information are provided to us by the

S
W Dhaval dtenctalumas Mistry
olution Professi

ill: 31.12.2025,
Add: 9B, Vardan Tower, Nr, Vimal House,

UPL

Cpenag-

UPL LIMITED

Registered Office: 3-11, G.D.C., Vapl, Valsad - 396 195, Gujarat; Corporate Office: UPL Lid, Uniphos House, Chitrakar Dhurandhar Road, 11" Road,

Near Madhu Park Garden, Khar (West), Mumbai - 400052, Maharashtra, India. Telephone: +31 22 8856 8000; Contact Person: Sandeep Mohan Deshmukt
Company Secrelary and Compliance Offcer; E-mail: uplinvestors@upHd.com; Website: wiw.upld.com; Corporate Idenity Number: s toanbomoss 132
NOTICE OF FIRST CALL TO THE HOLDERS OF PARTLY PAIl
UPL LIMITED (“THE COMPANY”) AS ON THE RECORD DATE

THUR

P EQUITY SHARES OF
JANUARY 3

The Righs Issue Comile of the Board of Directors af the Company through it resolution dated Friday, January 24, 2025 has fixed Thursday, January 30, 2025 as the

Record Date for the purpose of ascertaining the holders of Parily Paid-up Equily Shares to wharn the nolice for first call money would be sent. The same was intimated to

Stock Exchanges on Frlday, January 24, 2025

I tems f he provisons of the Companies Act, 2013 (“Act’), read wih the relevant Rules made thereunder, the First Call Notice has been sent in electronic mode fo
ddre:

NMDC website https

nmdc.co.i

/ govi ish/

Central Public portal

from 04.02,2025 to 03.03.2025.

app and MSTC portal https://www.mstcecommerce.com/eprocn/

For accessing the bid document from MSTC portal, bidders to visit MSTC
website and search Tender Event No. NMDC/Head OFf
24-25/ET/739 [0 n M of 240 Bed SS Hospital]

The Bidders, on regular basis are required to visit the NMDC's website /
CPP Portal / MSTC website for corrigendum, if any, at a future date.
Bids will be accepted only through MSTC portal.

Bid Submission Deadline : 03.03.2025 at 1500 hrs IST

For further clarification, the following can be contacted

General Manager (Contracts, Projects & Steel), NMDC Limited, Hyderabad,
Tel No.+91-040-23533536, email: contracts@nmdc.co. i

Executive Director (Works)

%ORCHID|‘ l‘dlé ‘

KAMAT HOTELS (INDIA) LIMITED
Regd. Office: 70-C, Nehru Road, Near Santacruz Airport, Vile Parle (East), Mumbai 400 099,
CIN: L55101MH1986PLC039307, Wehsite: www.khil.com, Email:cs@khil.com, Tel. No. 022 26164000

EXTRACT OF STATENENT OF CONSOLIDATED FINANCIAL RESULTS FOR THE QUARTER AND NINE MONTHS ENDED DECENBER 31, 2024

Jadhav G

( in Lakhs)
Corsoldaied
Sr, Particulars Quarter Ended Nine Months Ended Yoar Ended
o 22024 | 0097028 1z E 31032000 |
(Unaudited) | (Unaudited) i u (Unaudited) | _(Audited)
T Total oo from Operatins TIZ6e4B | 670878 | GEIZSE | 2756621 | 2262481 | 3153877
2| Net Proft (Loss) fr the perioc
(before Tz, Exceplional and!or Exraardinary flems) 355456 147100 101061 | 454810 161813 [ 244089
3| Net Proft {Loss) for the period before tax.
{after Excepiional andor Extraordinary tems) 355456 147100 426305 | 49120 | 4sT0s7 | 530288
4 [ Net Proft (Loss) fr the period afer ax
{after Excptional andior Extraordinary tems) 261805 8490 416738 | agsees | 4zrst | 4amn2
5 | Total Comprshensive Income for the period [Compising Proft (Loss)
forthe periad (ater tax) and Other Comprehensive Income (afer tax)] | 2,629.66 84465 at024 [ agserer | 4zemar | asna
6 | Peictup Equity Share Capilal (Face value of Ecuity Share Rs.10-each) 300685 | 300686 252414 | 300686 2541 | 264950
7 | Resenves (excluting Revalualion Reserve)
as shown i the Auclted Balanc Sheat of he previous year 1791371
8| Earmings per share (EPS) (Face value of R, 10" each)
(for continuing and disconinued operations)
Basic In Rupees) 863 288 1686 1235 13 1752
Dited (1n Rupees) [ 281 1817 199 1558 1680
ey numbers of Standalone Unaudited Financial Results @ in Lakhs)
sr. Particulars Quartor Endod! ths Ended Year Ended
No/ 31122020 0 1) K 31.03.2024 |
(Unaudited) | (Unaudied (Unaudited) | (Audited)
T [ Total ncorns from cperatons 716269 690391 | 2208137 | 1821985 | 2520110
2 | Profiv(oss) for the period
{before Tax, Exceptonal and ar Extraordinary fems) 3a0950 | 151268 9000 | 500449 s | 242118
3| Proft foss)for the perod before tax
(after Exceptional anclor Extaordinary tems) 340950 | 151263 420244 [ 500449 469818 | 537362
4| Prof (oss) for the period ater tax
(@l Exceplional andior Exlraorcinary ilems) 25470 | 114685 419787 | 70210 440094 | 452395
Notes:

1 Exceplional flems are adjusted In the Statement of Profit and Loss n acoordance with Inc-AS Rules/ AS Rules, whichever is applicable,
The above nformatin has been extacte o th dellled consolated unaudied rsuls o th quarter and ine monthsended December 31, 2024 anc he same has

been filed wit the Stock
ancial

Reguation 33 of the SEBI (Lising Obi
the Stack

Reguements) Reglons, 2015, Th u ot of e ahove

ih guidel

nd alsa on the C

{Ind AS] prescr bed under section 133 of the Companies Act, 2013

d by Securities anc

Mumbal
February 03, 2025

India (SEBI" and the Inciar Ancaummg Standards

Forand on Behaff o the Board of Directors

Executive Chairman and Managing Director
DI

Kamat Hotels (Incia) Limited

Or Vitha V. Kamat

00195341)

g with the Company of RTAor the Degosiory Partiapant(s)as on he Record Date e Thursday, Januavy 30,2025 Physical
oopyoﬂheFvleau Nmmea\nr\g with th SBAFarm
emall mpany or RTAGr Def icipant(s). The C ‘nday‘
January31 2025.
Accordingly,the frs P
y From To Duration
Monday, February 17,2025 Monday, March 3, 2025 15 days
payment _a)OnlineASBA _Ti Bs"
] g Designated Branch of SCSBs*
)Online Using he 3-n-1 ]
d) Chegue/ Mae payable to:
DemandDraft' &) UPLLIMITED - Partly Paic: i
b) UPLLIMITED - Pan\yPam- Righis Share First Cal NR [for idenial
o OtherAction, 34 torefer SCSBs [Self C:
: hi pay! .

Inaccordance wth ho SEBIcircuarno, SEBIHOICFDIDIL1 Decermber8, 2020,
Inked oline rading-demal-bank account[3-n-1 ype accouni], proved by some of 1 brckers, Shareholders mustogint her demal acoountand chobse he name o
the company “UPL LIMITED' and further click on the option o "Make Cal Loney Payment and proceed accordingly. Sharefolders are requested to chieck with their

their customer, The Company, Lead Manager or Registrar vl
apsiop

, First Call Notice No., DP 1D No./ Client
nted at Axis Bank Limited branches at the following

D No., and No. of partly p
locallonson orbefore Munday‘ Warch 3, 2025

Mumbai - Axis Bank, Jeevan Prakash Building, Ground floor, Sir PM Road, Fort, Mumbai 400001; Hyderabad - Axis Bank,
6-3:879/B, First Floor, G Pulla Reddy Greenlands, Begumpet Road, Hyderabad 500016; Kolkata - Axis Bank, 7,
Shakespear Sarani, Kelkata 700071; Chennai - Axis Bank, 82, Dr. Radhakrishna Salai, Mylapore, Chennai 600004; New
Delhi- Axis Bank, Statesman House, 148, Barakhamba Road, New Delhi 110001; Bengaluru - Axis Bank, No.9, M.G. Road,
Block A, Bengaluru 560001, Ahmedabad - Axis Bank, Trishul, Opp. Samartheshwar Temple, Ahmedabad 38000 Jaipur -
Axis Bank, 0-15, Green House, Ashok Marg, C-Scherme, Jaipur 302001; Vadodara - Axis Bank, Vardharman Cornplex, Opp
GE Brace Course Circle (North), Vadodara 390007 Noida-Axis Bank, B2-B3, Sector 16, Nolda 201301; Panvel - Axis Bank,
Raje Complex, Plot No. 198A, Shivall Chowk, Panvel 410206; Pune - Axis Bark, Indra Pushil, Opp, Fergusson College Gate
2, Pune 411004; Chandigarh - Axis Bark, SCO 343-344, Sector 35-B, Chandigarh 160022: Indore - AXIs Bank, Kamal
Palece, 1 Yestwant Colany, Yeshwant Niwas Road, Indare 452003; Surat - Axis Ban, Digvjay Towers, Opp. St, Xaviers
School, Ghod Dod Road, Surat 395001; Nagpur - Axis Bank, M.G. House, Rabindranath Tagore Road, Besides Board
Office, Civil Lines. Nagpur 440001; Lucknow - Axis Bank, 31/93, Ground Floor. | & II Floor, Lucknow 226001; Gurgaon -
Axis Bank, SCO 29, Sector 14. Near Huda Office, Old Delhi, Gurgaon Road, Gurgaon 122001; Thane - Axis Bank, Dhiraj
Baug, Near Hari Niwas Circle, LBS Marg, Thane (West), Thane 400602; Vashi - Axis Bank, Vardhaman Chambers Co-op
Society, Plot No 84, Sector 17, Vashi, Navi Mumbai 400705 Rajkot - Axis Bank, Titan, Near KKV Circle, Kalawad Road,
Rajkot 360005; Kanpur - Axis Bank, 16/104 A, Civil Lines, Infront of ICAI Bhawan, Kanpur 208001; Jamnagar - Axis Bank,
Jaidev Arcade, Ground floor, Park Cly Main Road, Nr Joggers Park, Jamnagar 361008; Faridabad - Axis Bank, Shop No.8,
Crown Complex. Neighborhaod No 2, 1-2 Chowk, NIT, Faridabad 121001; Gandhi Nagar - Axis Bank, Gandhi Nagar Milk
Consumer Co-op Union Lid., PlotNo 436, Sector 16, Gandhi Nagar 382016

Mumbai : Axis Bank, Jeevan Prakash Bm\dmg Ground floor, Sir PM Road, Fort, Mumbai-400001.
Now Dolhi : Axis Bank,  New Delhi- 110001

Shareholders residing at locations wherein the ASBA facility or Bank's collection centers are not available should send their call money along with the completed

acknowledgement sip by registered pastispeed post at the office of the Registrar (o the Issue: MUFG Intime India Private Limited (formerly Link intime India Private

Limited), Unit-UPL Limited, C- 101, 247 Park, L.B.S, Marg, Surya Nagar, Gandhi Nagar, Vikhroli (West), Mumbai - 400083, Maharashtra, India. Telephone.; +91-22-

81081 4949, h heque/Demand Draft payable at Mumbai, so thai the same are received on or before last date of payment of First call

money i.e.Monday, March 3, 2025,

Shareholders are required to make the Call money payment by Monday, March 3, 2025. Failure to pay the first call maney, as aforesaid shall render the Partly

Paid-up Equity

Shareholders may also note that:

() The ISIN IN9628A01018 representing Partly Paid-up Equily Shares of X 2 each ( 0,50 paid-up) has been suspended by the Stock Exchanges wie.f Thursday,
January 30, 2025 The process of carporate action for converiing the Parly Paid-up Eqmty Shates of 2 each (2 050 paid-p) o Partly Picup Euity Shares of X2
each (%1 paic-up) der ISIN fimate the firstcall
money stipulated under thisnotice.

(i) In case of non-receipt of the first call money notice, shareholders can request the Registrar by e-mail or letter, for the dupli ‘may also d
the same fram the Company/'s website: wiw.upl-td.com or the Registrar's website: www linkintime.co.in. In such a case, however, the shareho\der has 1o fill the DP &
ClientID, numberof parly paic-up equity

(i) Al correspondence in this regard may be addressed to: MUFG Intime India Private Limited [Unit: UPL LIMITED - Rights Issue], C-101, 247 Park, LBS Marg,
Vikhroli [West], Mumbai - 400083, Maarashtra, India, camam person; Shanti Gopalakrisfinan; Telephone: +91 (22) 4918 6200/ 4918 6171/ 4918 6172, E-mail
upl c0.in; Website: wwy

be pre

with the amount| by cheque or demand draiti

For Residential
Shareholders

For Non-Residential
Shareholders.

For UPLLIMITED

Date : February 3, 2026
Place :Mumbai

‘Sandeep Mohan Deshmukh
Company Secretary and Compliance Officer

Adiaciors 57972
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FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR

AQUARIUS H20 DYNAMICS PRIVATE LIMITED OPERATING
IN MACHINERY AND EQUIPMENT INDUSTRY AT

&03-43 - Nr. Patel A Teenp Ind Vilage: Ranakpur, Taluka! Kalal, Gandhinagar, Gujaeal, India, 352721

IDFC FIRST Bank Limited IDFC EIRST
{erstwhile Capital First Limited IEI
and amalgamated with |IDFC Bank Limited]
IDFC Bank Limited)CIN : LES110TN2014PLCO9TTI2
Registered Office: KRM Towers, Bth Floor, Harrington Road,
Chetpet, Chennai-6000:31. TEL: +31 44 4564 4000 | FAX: +01 44 4564 4022,
APPENDIX IV [Rule B(1)]

POSSESSION NOTICE (For Immovable Property)
Whereas the undersigned being the Authorsed Officer of the IDFC FIRST Bank Limited
{erstwhile Capital First Limited and amalgamated with IDFC Bank Limited) undar the
Secimitzation and Reconsinucion of Financial Assels end Enforcement of Security
InterestAct, 2002 and in exercise of powers conferrad under section 13(12) read with rule
3 of the Securily Inlerest (Enforcameant) Rules, 2002 issued a demand nolice daled
18.11.2024 cafing upon the bomower, co-borrowers. snd guerantors 1. WS SHRI RAM
TRADERS, 2. VIPULBHAI L RAITHATHA, 3. KAMINIBEN RAITHTHA, 1o repay (he
amount menfioned in the nobice being Bs. 1,10,16,857.00/- [Rupees One Crore Ten Lac
Slxteen Thousand Elght Hundred Fifty Seven Only) a5 on 05.11.2024 within 50 days
from (ke date of receipd of the said Demand natice.
The borrowers having failed to rapay the amownd, nobice is hareby given fo the bomower
and the public in general that the undersigned has Eken Symbelic Possession of the
prapery descnbed bsrain below In exercise of powers conferred on him undsr sub -
secton (4] of section 1350f Act read with rle B ofthe Secunty Interest {Enforcemend) Rules
2002 onthis 29° day of JAN 20:25.
The barowers . particular and the pubks in gemnsral is hereby cautioned nof ko Geal with
lhe propery and ary dealings with the proparty will be subject o the charge of THE IDEC
FIRST Banrk Limitad [erstwhile Capial First Limited ard amalgamaled with IOFC Bank
Limited) for an amount of Rs, 1,10,16.857.00/- [Rupees One Crore Ten Lac Sixteen
Thousand Eight Hundred Fifty Seven Only) and inferes] iheraon.
The borrower's attenbion i invited b provisions of sub - Section (8) 0F Section 13 of the
Act Inrazpact of ime available to redean (he securad assets

Description of the Inmovable properties.

Al That Piece And Parced OF Immovable Propery Compeesing Of Land Admeasuring About
80,08 Zq. Mir. Along With Construction Of Citysurvey Mo, 74000 Paiki In City Survey Ward
Moo 2 Of Ragol City, Gujarat-3260001, And Bounded As: East: Other's Propery,
Wesk: Foad, North: Other's Property, South: Oihers Property

Bank

Sdi-
Date; 29-01-2025 Authorized Officer
Place: GUJARAT IDFC FIRST Bank Limited
Lean Account No: 10084630015 [erstwhile Capiial First Limited and
& 10004681609 amalgamated with IDFC Bank Limited)

(Uil sub-requlatian (1) of regulation 358 of e insohency and Bansruptey Board of
India {rsalvency Resalution Process for Corparate Parsang) Regualions, 2018)

RELEVANT PARTICULARS

1 [ Mame of the comporate deblor along with | Aguanies H20 Dynamics Privabe Limited
PAM & CIN LLP Mo, PAN: AARCANTETG
CIN: U41000GJ201 BPTC 102818

BO3-A73 - Mr, Patal Air Temp Ind Wilage:
Ranakpur, Taluka: Kall, Gandhinagar,
Gigaral, Indza, 382721

hitgs:fhapaw. aquanush2adynamics.ind

2 | Address of tha registered office

1 | URL ol websile

4 | Details of place whare maionty of fiwed
axsets are logatad

Pzl and Bhilwara, Rajasthan

5 | nsladled capacity of main productsisarvicas) Nal Applicabsa

6 | Cuentity and value of main products) Ra. 27,79 48, T80 in FY 2033-24 and
senvices sold in 331 financial vear F=, 15,1907 492 40 upho 31 1.2 2024

7 | Numbar of employeas! workmen 2

4 | Further datails including kast aveilsbls Last sucifan financial Sletement availabe
firancial statemenls (with schedules) of o | List of Creditors; hilps 0ibhi poy inveniclaims!
yesars. figts of credions are available at URL: | for BY 2022-2023

Infarmalion can be sought by Email 1o
p.equars) 1B @gmead com

49 | Eligbiity for resalution appicants under | The dedailed Expression of Inferest can
section $5(2Hh) of the Code i3 avallable al | be otlaned by sending reguest on

] e e e e L L L By N

URL . auarus ) 1digmal com
11 Last dale for recaipl of axprassion of interest | 19.02.2025
11| Dase of issue of provisional kst of 22 0EHE

praspeclive resolution apolicants

12| Last date for submission of objections o | 27 .02.2025
pravisional ksl

13| Dase of issue of final llst of prospeciive MM
resakiticn appicants

15[ Last dade for submesson of resolubon plans| 0 04, 7005

14| Dete of issue of information memorandum, | §1.03.2025
evaluation malrix snd raguest for resalution
plans io prospective resclution 2pplicants

L A TA e

18| Process amail i ta submil Exprassion of | ip.equarus 2018 @omad com

Irlerast
Mata: All {he above dalais ane an tha Bagis of I intormalicn ane priveded Lo s by the
suspandad Board of Direckars. Sl
M. Dhaval Jitendrakumar Mistry
Resokution Professiongl

Req. No. [BEUIFA-CO1/IP-P-01 85302001 8- 203001 2645
AFA Vakid bl 31.12.2025

Reg Add: 9B, Vardan Towes, Nr. Vimal House,

Lakhua Cirche, Mavrangpura, Ahmadabad, Gujarat-360014

Ciater; 04 02 125
Placs: Ahmedatad

DEUTSCHE BANK AG

POSSESSION NOTICE  (Appendix IV [Rule 8 (1)])

Whereas, the undersigned being the authorized officer of the Deutsche Bank
AG, India ("Bank”) under the Securifisation and Reconstruction of Financial
Assets and Enforcement of Security Interest Act, 2002 and in exercise of
powers conferred under Section 13(12) read with rule 3 of the Security Inferest
(Enforcement) Rules, 2002 lssued & demand notice dated 08th July 2021
calling upon the borrowers (1) VIVAAN CREATION LLP (2) LALWANI
MANISH RAMESH (3) LALWANI RAMESHCHAND LAXMANDAS (4)
LALWANISUNITA (5) LALWANI SAPNA torepay the outstanding amount as
menbonead in the nolics being Rs. 2,56,79,464.46/- (Rupees Two Crore Fifty
Six Lakhs Seventy Nine Thousand Four Hundrad Sixty Four and paisa
Forty Six Only) (Cash Credit Facity of Rs, 2,16,61,230.37- vide Loan
Account No. 100039317540019 and Government Emergency Credit Line of
Rs. 40,18,234.09/- vide Loan Account Mo. 320039317540019), as on
2BI06/2021, within B0 days from the date of receipt of the said notice.

The Barrower having failed ta repay the amount, notice is hereby given to the
Borrower and the public in genaral that the undersigned has taken Physical
Possaession of the property described herein below in exercise of the powers
conferred on himher under Section 13(4) of the said ordinance read with rule 8
of the said rule and in complianca of the before the Hon'ble Sth Addibonal Chief
Judicial Magistrate of Ahmedabad, in SARFAESI case no, 5627/2024, order
date on 05111/2024 under section 14 of the sad act on thes 02th day of
February of the Year 2025,

The Borrower in particutar and the public in general s hereby cautioned not to
deal with the property and any dealings with the propery will be subject to the
charge of the Bank for an amount of Rs. 2,56,79,464.46/- (Rupees Two Crore
Fifty Six Lakhs Seventy Nine Thousand Four Hundred Sixty Four and
paisa Forty Six Only) (Cash Credit Facility of Ks, 2,16,61,230.37/- vide Loan
Account No. 100039317540019 and Government Emergency Credit Line of
Rs. 40,18,234.00/- vide Loan Account No. 320039317540019), and inlerest
thereon compliance of the before the Honble Sth Additional Chief Judictal
Magistrate of Ahmedabad, in SARFAESI case no. 5627/2024. order date on
051172024 under saction 14 ofthe said act

The Borrowers' attention is invited to provisions of Sub-section (8) of
Section 13 of the Act, in respect of time available, to redeem the secured
assets.

Description of the Immovable Property-1

All that title and interast over the piece and parcel of Property All The Right, OF
THE C/62 ON 06TH FLOOR ADM, 330 S0 YARDS SUPER BUILT UP (AS
PER ALLOTMENT LETTER ON DT. 25/08/2001) IN NEW ASHWAMEGH
BODAKDEY CODPERATIVE HOUSING SOCIETY LTD. SCHEME KNOWN
AS GALAXY SITUATED AT SURVEY NO. 248 PAIKI F.P. NO. 389 TP.S NO.
1/8 OF MOUJE BODAKDEY TALUKA : GHATLODIYA, DISTRICT |
AHMEDABAD,

For Deutsche Bank AG
Date: 04th February 2025 Authorised Officer
Place: Ahmedabad (Dipesh Mukherjee)

Is your opinion yours?

Your opinion should belong to you.

A voice that is your own.

Undeterred. Uncompromised. And brave.
A conscience that isn’t at peace,

until the truth is uncovered.

A mind that isn’t fuelled by

someone else’s thoughts.

Where actions are based on informed opinions

and not ignorant assumptions.

Because it's not about going where everyone goes.

Or being part of a trend because it is one.

Or taking sides because you don‘t know enough.

It's about freedom.
The freedom to have an opinion that’s yours.

At Indian Express, we stand by this freedom.
We celebrate it by being unbiased and independent.
And by having a voice that isn’t afraid to speak its mind.

#InformYourOpinion

The Indian Express.
For the Indian Intelligent.
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